o

in the Universily Grants Conimission to co-
ordinate the reseurch work of the different
unjversities and to disseminate information
and conclusions with regard to the studies
undertaken in the country.

3. ‘where wne courses are spread over two
years or more convenient spacing of the
examinations should be arranged, 5o that the
examination is not e¢oncentrated at the end of
the final year,

6. Use of methods of evaluation other than
essay type examination such as multiple-choice
tests, short answer tests, opem-book tests,
viva-voce, etc, may be tried wherever nece-
vsary. While, for a variety of resons, the essay
type examination may continue as the chief
mode of evaluation in our universities, it is
necessary to make it a fitter instrument for
measuring the educational development of
the students.

7. The present methods of marking exami-
nation scripts and of combining and tabula-
ting marks 1n university examinations with-
out reference to recognised statistical proce-
dures are not satesfactory. The procedures
will have to be developed to make marking
and combining of marks more objective.
Suggestions in this regard are given in the
report.

8. In view of the difficulty of achieving
objectivity and precision in the marking ef
papers, it may be desirable, to rank students
class-wise rather than marks-wise . In general
only two classes may be awarded for the
Master’s Degree, viz, the first and the second
provided the standards ofthe present first
and second classes are maintained.

9. In universities where more than one
media of eximination’exists, the examiners in
the differont meadia (at least hoad oxaminers)
should meet and define the standards and
Spread of marks to be adopted in the evaluation
Work undertikens by them, in order, to avoid
Variation in the marking of scripts.

10. Ways and mpesns syust be found for

:Vmsliu wastage of time in the admini-

mralmve work of examinations resulting

fy Ble publication of results and coneequent
ficullies to students,.
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Wittar  Arywers

afw W @l

3162, . ewly wromv i :
ot sjoreror Frg-aey

w1 e Wy g T A wur w0
fir wreeTe & ¥w @ el & SemeT WY
® fog wr rddy Y 2 7

forer srren ¥ cvem vy (oY o ameo
we) | A & e § af wek g
T § fafirfafon werg frd §

(i) dear Iarx @ Py A
arat et e w2 ga &, Y 3 Fraw
wq ¥ 3fg w0 oy de & & g
wT THET & ATCH ¥AT |

(ii) dva t aft T T§ -
wrdl ® fan o} e W ¥ e, @
st a7 fae AT @Y ¥ aro &
STy arelt Qarare g3 feie s &, Forad
e wtwraar sifes st Gavare ¥ wrir
FTRIFTT H1 Wiqs e A wifew @) 4

(iii) wiwaar wfws drae 27
Trer fararal @Y e groesre BeT )

(iv) v smd iy gwt o aar
A% % firé Frrarea Frairor %Y g wo |

(v) wawrd & woivw ol oy
) syrenT T faew fr wel o
for o & fag 9@ aTe ww awr @

(Vi) wmede ort W gaRT T &
forg wprers witerr darave frdrfer el o
qarar ¥ w1 wraifod arRreTd Wt fewer
T | '

Cultivation of Opium

3163. DR. LAXMINARAIN PANDEY ¢
Will the Minister of FIRANCE be pleassd |
}o state *

{a) whether ticenoe is Tequined to be cbimin
ed for the cultivation of opiumin the country;





